Govern t .
ment of Jammu and K
: ashmi
D‘*Pa’ﬁrj‘ui?:] of Law, Justice and Parliamentary Aft
al Administration Section) Civil Secret y Affairs.

Notification
Jammu, the 24" of April, 2018

SRO 191 .- In exercise of the powe |
(1) of section 492 of the Code of Cﬁmin;f;fnlﬁgﬁi bgaﬁ;:fﬂggg
and In supersession of a[l previous notifications on 1]1& subje;;t the
Gou_e_rnment hereby appoint Shri Ashfag Ahmed Lone Admcat'e as
Addft_mnai Public Prosecutor for the Court of Add:tinnz'al District and
S:r?;l?ns Judi;e_a l:Taj*::uri fgr a period of one year on terms and
itions as laid down in Governm -
sl e G ent Order No. No.1907 -LD (A) of

By order of the Government of Jammu and Kashmir.
Sdl-
(Abdul Majid Bhat)

Secretary to Government

NO: LD(A) 2009/52-I Dated: 24-04-2018.

Copy to the:-

Ld. Advocate General, JAK, Jammu

Director General of Police, J&K, Jammu.

Principal Secretary lo Government, Home Depariment.
Principal District and Sessions Judge, Rajoun.
Additional District and Sessions Judge, Rajoufi
Deputy Commissioner, Rajour.
Director Litigation, Jammu ,

Sr. Supenniendent of Police, Rajoun
Prvate Secretary to Hon'ble Minister
Hon'ble Minister. »

10. Prnvate Secretary to Honble ME:E: of Slate for
Affairs for informaticn of the Hon'die Moo ;

11 General Manager, Goverment Press, Jammu for publicatio
issue of the Government Gazelle. LR

1o e O e Oy (o Secrelary fo Govemment, Depaiment oft
of the Secretary _ ssary acion.

13. Chief Prosecuting Officer, Rajc _ "“ij“”'::;:ﬁcmg

14 Public Prosecutor, Rajouri for mf;:r{'mj;glﬂ" n

15. Incharge Website, Department 01 &, o2 o o

16 Srffi Aghiaq Ahmed Lgne. Additional Fut_}nc P:;sfmm‘- Rajou

17. SRO section. Department of LJ&PA (w. 7. 5. &

18. Concerned file

for Law and Justice for tnformation of the

Law, Justice and Padiamentary

OO~ WN -

n in an extra crdinary

PA for information

ouri for info

fﬁﬂ-}u*uﬂ?
(Ashish Gupt)

Deputy Legal Remembrancer

S



